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FLI. 3272(3).—3orT wfw 1989 (1989 FT 24), T €17 207 #¥ TT-47T (1) FTT T AF F
TART FXd g0 (3HF A1 I ATAHIH 6 & H HI(HA), H5 GO o0 919 § GG g4 & a18 [ qrasia®
S2eT & forw ffw, et dferd @aeor za arer a9 sq=r § oo = 8, @y e afksEr sea
HETITY T o A0l 51t § 99T - qeeoft 3 &= T Fgiahe0r & [HeaTad & o saes g, TagogmT
Tt S 7 ATERIZOr e i1 STI=T T=a T =TI FdT €.

I M # Rawg Fr It =tw, ST arterfaas & amr 208 FF 3T-417(]) % T ITIh 32¢T
o TorT U i & SATERIgor Sl SUART & Hae § ALh ToTIo § 6 AT AAT o TH1H il arrg & o
AT 7 oraeft o T - | STIT IRy &7 F2T THaAT 3.

UHT T T, TeH TSRS, SAiq SU-fas i et uar s ATewzor stfeemy areT,
graoft e = e =0 & < Sroeft o see e v Rt i sroeft qer wem s s9-
Ot stferaT ua i TR ATy qresl, T2l ST saehar ®f AT &9 F 3T HAT
ZEHTAT T qAATS T TAEL ST A< UHT FHT AT HT AT 6 918 JAT R0 VLT ST FL & 978, TS
AR YTTEFRTT TG AALTF: THEAT ¢ AT dg [0l ST FIT STIIAT il T[T AT AFATHIT HT ThdT 6.

I<F Srfartar it ameT 20(2T) T IT-TT (11) F AT TEAT TTIEERTE T v off sreer s g,

4796 G1/2025 )
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H IUASY g TAT Togh SATTh GILT ST (ALTe707 fohaT ST |k 2.

TH STERAAT o AT LTI 20T T I 6T F-TTSTATG ST A [Ea<0T I<F TEAH TR 6 FIATAT

ST
HETY 5T | e Yorer qRsT stid Uetl — IRAvit argdisnor & forw Rt se=mT afga a1 39
TIET AT il ST ATeA T I 7 |erd oo
gt ATEUGr &1 fA=<er — I i w1t giaeT F o aveft — syt SrgLisheor aR T,
T : AGTAY ST : aeft
s fFar
- aFd ) s 7/12 & ST
" IR FT AT et SATAT &7 gﬁa?:gww qrIe FT AT
(EFITH)
TTIHT : HAUS e @ T
1 T T ATad 181/2 0.20.00
2 MEMEEILUEICT) 182/2/1 0.38.00
3 T AT AT 182/2/1 0.37.00
4 AL TS T 182/2/7 0.76.00
5 FAURILEIE IS 183/2/1 0.35.00
6 Y ISTeRE AT Iad
X TS gar 9ad 183/2/1 1.13.50
AT &
7 here TaTSHT =T 183/2/3 01.09.00
8 TremaTs e F=Te 183/2/3 1.00.00
TAETES AT TATE
TR HTT A 0.350
9 AT HrAT 183/2/2/% 0.52.00
EEIC TIWOIT — I
AT & SEAEA
RECIECEIPCE L IE e ¥, —
ST AT 3 Ar.%.2025/Tw/Tad/
10| Fomaars qrE 183/2/2/= 0.52.00 T - 756
CEIC
AT &4
11 HTTOT TTHATS, Hidw 184/2/1 0.67.00
12 | 9THAET TBHEE HaD 184/2/1 0.40.00
13 | HTIOF WS Hias 184/2/2 0.35.00
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14 | THAET TBTEES FHidd 184/2/2 0.80.00
15 ITH AeThs 91
AT s T4
. 185/2/5 3.72.00
JATHL TS TS
T &3

[®T. €. W.Con.182/SRP-07/PBN-PRLI/23-24/250/20A/150725]
SHT T AT, G S aae/Aaior-V

MINISTRY OF RAILWAYS
(SOUTH CENTRAL RAILWAY)
NOTIFICATION
Secunderabad, the 15th July, 2025

S.0. 3272(E).— in exercise of the power conferred by sub-section (I) of section 20A of the Railways Act,
1989 (24 of 1989) (hereafter referred as in as the said Act), central government after being satisfied that for the public
purpose, the land, the brief description of which is given in the schedule annexed hereto, is required for execution of the
special railway project, Parli - Parbhani doubling in Parbhani district in the state of Maharashtra, hereby declares its
intention to acquire such land:

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the official gazette, raise objection to the acquisition and use of such land for the aforesaid purpose under
sub- section (1) of section 20D of the said act:

Every such objection shall be made to the competent authority , namely Sub- Divisional Officer & Land
Acquisition officer Pathri, Parbhani district in writing and shall be set out the grounds there of and the competent
authority Sub- Divisional Officer & Land Acquisition officer Pathri, Parbhani district shall give the objector an
opportunity of being heard, either in person or by legal practitioner and may, after hearing all such objections and after
making such further enquiry, if any as the competent authority thinks necessary, by, order, either allow or disallow the objections

Any order made by the competent authority under sub section (II) of section 20(D) of the said act shall be final.

The land plans and other details of the land under this notification are available and can be inspected by the
interested person at the aforesaid office of the competent authority.

SCHEDULE
Brief description of the land to be acquired with or without structure for the special railway project
namely — Parli — Parbhani Doubling in the state of Maharashtra.

Description of Land in Acquisition: - project of Parli — Parbhani Doubling Dist.- Parbhani for passenger and freight facility.

State — Maharashtra Dist. - Parbhani
Land
Survey Approximate | Acquisition
S. Land to be
No. Name of Land Holder No./ Acquired Area as Details of the case
Gut No. (HR) per 7/12
(Hectare)

Taluka:SonpethVillage:Margalwadi

1

RamraoBapurao Sawant 181/2 0.20.00
0.350

2

RamraoBapurao Sawant 182/2/1 0.38.00
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3 Laxman Bapurao Sawant 182/2/1
4 Laxman Bapurao Sawant 182/2/B
5 Hari Rambhau Pawar 183/2/1
6 Shankar Gajendrabuwa Parbat
Sundar Gajendrabuwa Parbat 183/2/1
Common Area
7 Kishan Sambhaji Bachate 183/2/3
8 Radhabai Kishan Bachate 183/2/3
Raosaheb Madhavrao Bachate
Appasaheb Madhavrao Bachate
9 183/2/2/A
Kalavatibai Madhavrao Bachate
Common Area
Raosaheb Madhavrao Bachate
Appasaheb Madhavrao Bachate
10 183/2/2/B
Kalavatibai Madhavrao Bachate
Common Area
11 Manik Rambhau Kamble 184/2/1
12 Parameshwar Balasaheb Kamble 184/2/1
13 Manik Rambhau Kamble 184/2/2
14 Parameshwar Balasaheb Kamble 184/2/2
15 Uttam Neelkanth Bachate
Narayan Neelkanth Bachate
185/2/A

Prabhakar Neelkanth Bachate

Common Area

0.37.00

0.76.00

0.35.00

1.13.50

01.09.00

1.00.00

0.52.00

0.52.00

0.67.00

0.40.00

0.35.00

0.80.00

3.72.00

Parbhani — Parli
Doubling

Case No.

0.No0.2025/LA/SP/KYV —

756

[F. No. W.Con.182/SRP-07/PBN-PRLI/23-24/250/20A/150725]
H.K. BHAGORIA, Chief Engineer/Con-V
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